Dr. SHAIK MOHD.FAZULULLA AMARAVATI
REGISTRAR (RECRUITMENT) PIN-522 239
ROC.NO.40/2025-RC DATED 03.11.2025

REF:1.Notification No.40/2025-RC, dated 12.03.2025 for 14 posts of
District Judge (Entry Level) under direct recruitment (25%
quota).

2.Notification No.41/2025-RC, dated 12.03.2025 for one(1) post
of District Judge under Accelerated Recruitment by Transfer
(10% quota).

3.Notification dated 15.07.2025, Corrigendum to the Notification
No.40/2025-dated 12.03.2025 decreasing of one (1) post (BC-
D) category.

¥ %k Kk
The candidates with the following hall ticket numbers are declared to have been
qualified in the written examination, conducted on 02.08.2025 and 03.08.2025, for the
recruitment of 13 posts of District Judge (Entry Level)(25% quota) under the direct
recruitment and one (01) post of District Judge under Accelerated Recruitment by

Transfer (10 % quota) notified for the year 2025 vide Notifications under reference

cited. They are required to attend for Viva Voce as per schedule.

ELIGIBLE CANDIDATES FOR VIVA VOCE UNDER DIRECT RECRUITMENT
VIDE NOTIFICATION NO.40/2025-RC, DATED 12.03.2025.

D125004 DJ25072 D325133 " D325160 D125177
D325025 DJ25100 D325140 DJ25164 DJ25250

N.B.1.The candidature of the candidate with Hall ticket Number DJ25072 is subject
to production of all relevant/complete records of cases etc., as mentioned in the
application.

2.The candidature of the candidate with Hall ticket Number DJ25250 is subject to
submission of Non-Creamy layer certificate in terms of G.O. Ms. No. 3,
Backward Classes Welfare (C2) Department dated 04.04.2006. In case of non
submission of the said certificate, the candidature will be rejected.

ELIGIBLE CANDIDATE FOR VIVA VOCE UNDER ACCELERATED
RECRUITMENT BY TRANSFER VIDE NOTIFICATION NO.41/2025-RC,
DATED 12.03.2025.

DJ25394
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The schedule of Viva Voceis as follows:

Sl. | Date of Viva Voce | Number of | Hall ticket numbers of candidates
No. Candidates | for Viva Voce
1 19.11.2025 05 D3J25004, D125025, DJ25072,
D325100, DJ25133
2 20.11.2025 06 DJ25140, DJ25160, DJ25164,
' DJ25177, DJ25250, D125394

And, it is further informed that, the qualified candidates under direct
recruitment (25% quota) shall produce all the original certificates in support of their
application, such as, date of birth/SSC, Educational qualifications, Enrolment certificate,
certificate of practice at Bar, two testimonials, Community Certificate, Non-Creamy

layer certificate in respect of the BC category, and written examination hall ticket, at
the time of the Viva Voce.

And, it is further informed that, the qualified candidate under Accelerated
Recruitment by Transfer (10% quota) shall produce all the original certificates in
support of Date of Birth, Educational Qualifications, Service Certificate in the eligible
category and written examination Hall Ticket, at the time of Viva Voce.

The candidates are required to appear before the Registrar (Recruitment) at
2.30 P.M. on date of Viva Voce for verification of certificates/ documents by the
Registry and thereafter to appear for the Viva Voce.

No separate call letters will be sent to the candidates. The downloaded copy of

this Notification is sufficient to appear for the Viva Voce. No T.A. and DA will be paid.
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